, T h

i . Declaration of Assets and Liabilities
: 7 . ' ' Yeargp&o ?\09‘\.

1...39131&6& Komsw).... ... son/daughter/yifé of Amaxesh.. Pastugh
aged%l. years, be!onging to g“\ﬂ'&‘ Legx%l—cdwe. R%em\ﬂ‘j.'

'@') office. lemelamt i

§/1 service aﬁd presently working as —
erein below the detalls of the assets (immovable, movable, bank balance, etc.) of -

ﬁr‘ myself, my spouse and dependants*

/%]_e}’u_'ﬁq_’ : - Details of movah}e assets : . Sl 2 _ i e
[\4_?6\,/7 - (Assets in joint name mdlcating the extent of]o!nt'own'ershlp will also have to be
/ given) . . S i
_'7’ s |- lﬁesc-riptlon Sélf [ Spouse - | Dependant-1 Dependar-xt-z De;.:er:uda'r;t'—s

No. /A : H Name(S) m\ l*éa\r\nf{ N‘ }l:lame Etc. Name

OF Cash.‘ s haresh ush K [Nighand Ra3| Wi\

: 5 |- Pagwan bhavdl | v

(i) | Depositsin :

.-.‘----Banks,-Financia}-S—BOOO N ; B ™ o+

. Institutions And . Nl 1wl Nl

o Non-Banking

SS.'. : Financial

Companies

1\o¥

Vg .. | (iiiy | Bonds, - ' : N
. | Debentures and & : s A R .

Shares in LI il . Nl . Ni| - Nl

.| companles - _

(iv) | Other financial X g
institutions, . 50,650 | l .
NSS, Postal - il Ni : .
Savings, LIC N ; Wil .Nll :
Policies, etc :

(v} .Mptor\.fehicle.s ; T —
| (detalls of \) 3 : - '
maki,'etc.) . Nl Ni | NI NI Nii

i) | Jewellery (give :

details of ' . " g
weightand 4™ wil i\ [ wil
value) 5

i\

(vii) | .Other és'sets,
stich as values N i
i el | Wil
interests

Note: Value of Bonds / shares / Debenture
Exchange in respect of listed companies an

Nl Nil | Ni l

s as per the latest market value in Stock
d as per books in the case of non listed

companies should be given,
* Dependant here means a person substantially dependent on the income of the employee.
B. Details of Immovable assets :




.[Notf?LE[?R?!‘EL%%EP‘.J'Rin_t.evmer%nfeJ,n__f!ftzatihg_.t_h.t?—_.sxztzh.t. of joint owne

‘also have to be indicated] : e

r Sr. Description Self | Spouse | Dependant-1
No : Name(S} Name

bBependant-2 Dependant-3
Name Etc. Name

(i) |Agricultural Land ;
- Location(s) L " " ke ' q
_ Survey number(s) |V |Ni] Ni | Ni | N - .
.| - Extent (Total ’ .
measurement)
s -Current market value
(1) Non-Agricultural Land
: - Location(s) J ) : A
- Survéy number(s) N | Nil . Nll Nil NII :
- Extent, (Total S iy I
measurement)
- | -Current market value
(ili) | Bulldings (Commerclal
g and residential) - gt : 4
Location(s) . . i I i 4 £y
suivey fdoor Nil | Nilof Nibp N |
number(s)- . 1 A : !
- Extent (Total - : ~
measurement) -
|- Current market = -
e -
(iv) ‘| Houses./ Apartments, |. . _
etC.' ) . pE . : C -
- Location(s) ‘N.l | N1 e i i
- Survey /door Nil Nil ‘ NIJ
f number(s) - i s
- Extent (Total"
‘measurement)
- Current market
value }
v) | Others.(such as . i % . :
5 ( Nil | Nil Nil Nl Nil |

interest in property) -
I give herein below the details of_.my.liapilitfes_ / overdues to public financial

(2

institutions and government dues
[Note : Please give separa

,

te detalls for each item)

Sr. Description Name & address of Bank / Amount outstanding
TR : Financial Institutions(s) /- BE OB rmrrsisinmismsinei ;
vt % 53 Department (s) ;
(a) | (i) Loans from Banks N A
(i) Loans from financial, - \ ; ,
institutions N Nil
(ifi) Government Dues: | e
a) dues to departments , : :
Elaa[ing with government Ni ; Nil
accommodation
(b) dues to departments
[dsaling with supply of S | LT ae 2 ¢ Ni‘l
waler
(c) dues to departments.
dealing with supply of =
electricily Nt \ Ni
R S — —

rship Will 2. ...




| | dealing with telephones

() duies to departments _ Nl\ . B N

| () dues to departments

dealing with government . ,
transport (including NI‘ o Rk NI\
aircraft and helicopters) . ; _ .
(f) Other dues, if any Nll : o N|\ ,

(b) (‘I) Income Tax including fAsse S%Themv}\/cq'tr

-| surcharge [Also indicate
the assessment yeai upto 2020~ 204 M|

which Income Tax Return

filed. Give.also Permanent JYYPK EELEL
Accotint Number (PAN)] :

(i) Wealth Tax [Also o ’ ; T
" | Indicate the assessment Nl\ - 2, UF N“

‘| year upto which Wealth s

L 'Pe;rs'onal Detail . .-

Tax return filed.]

(i) Sales Tax [On!y I e : . e

case of proprletary ; Mt B Fou SRS

business] - =" ; : ) .
J(iv) Property Tax__~— ~_ |- Ni\ - ' N

=5 3]

110\55 BGS"ZFH,

LEIwm

GPF/CPF[PRAN No

(‘Pnder et s~
Date of Birth' - : : . A-
: l giole L8 3 SJ (DD/MM/YYYY)
Class/_Group ‘ :f C n /B /C}
Cadre , iy
= R aomt s BJhQYJ,EQ:SLQJI\re RSSE\hblV
(Full Name e.g. B.A.S.-Bihar Adminlistrative Service,
: ' 3 "'B.5.S.- Bshar Secretariat Serv:ce elc,)
FHome Dlstnct H o SQL’T\QQ-}ID\L? .

I herebv declare -that the abuve detarls are true to the best of my

fknowledge and belief.

Name of Employee' B.‘Flbl‘}:&..k\lﬁnmr’\
Deslgnatlon.....DYf.\CQa. RHQ..'\\C&—\%*—

Place: p?—'l"h%
Department:. Blh(ﬂf’ L?&lg Lative. prSSQ.h'\H\f

Date:. 15'9\:3@3“

Note: please sign each page of the declaration. Asset declaration form
must be in A4 size while pape.: with romputm typed (single side)

in prescribed for mat,




